
IN THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, KALAS MAHAL, CHENNAI 

OA 14/2024 (SZ) 
 

IN THE MATTER OF:  

Tribunal on its own motion SUO 
MOTU based on the News Item in 
One India Dt 25.10.2023 titled 
“Vegetables Across Bengaluru 
Contaminated with Heavy Metal, 
Warns Study”  

 

… … APPLICANT 
   

VERSUS 
   
Central Pollution Control Board 
Through its Member Secretary New 
Delhi and Ors 

 

…RESPONDENTS 
 

Previous D.o.H: 15.10.2024 Next D.o.H: 02.12.2024 
 
 
 
 

I N D E X 
 
 
S. NO. DESCRIPTION PAGE NO.
1.  Brief Report on behalf of the Respondent No. 

3 EMPRI 
1 – 2 

2.  Affidavit in support thereto 3 – 5 
 
 
 
 
 
 
 
 

MUKESH KUMAR
Advocate for Respondent No. 3 EMPRI 

Lex Regula LLP 
Email: LexRegula@gmail.com 
Mobile: +91-9211059000 

Place: NEW DELHI 
Date: 30.11.2024 
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